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ORDER

Learned counsel for the parties are present. What gets revealed from the perusal of the

records is that the registered office of the company is situated at Kanpur. That being so, the learned

counsel for ,n"Wrrof the view that the jurisdiction to hear and determine the matter vests

with NCLT, Allahabad. Learned counsel for the petitioner *#f,Kar statedthat he has moved a transfer f

petition {Pfor the transfer ot the matter*Kilf, ntt"trab"a. This application requires to be heard by

the principal Bench. Therefore, let the matter be placed before the Principal Eench on 06.09.2016 for

further future directions.
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